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New Delhi this the 17 day of August, 2005

Hon'ble Shri V.K. Majotra, Vice-Chairmani{A)
Hon’ble Shri Shanker Raju, Member()
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i Airport Line, Mehram Nagar,

New Deihi-16. Petitioner

{through Sh. J.S. Dagar, proxy for Sh. Arun Bhardwaj. Advocate);

versus
1. Sh. KX Paui,
Commissioner of Police,
~n{, P Csiate
Meaw Delhi-1
2. Sx. P.S. Brar,
Jt. Commissioner of Police,
Hevs Deity Range,
MSO Building, PHQ, | P Estate,
New Deihi-1
2. 8h. D.C. &nvastava

Jeini. rRespondents

-~ N

{through Sh. Ajesh Luthra, Advocate)

Crder (OCral)
Hen'dle Shrt Shanker Raju, Member{d)

After hearing the parties CP sltands disposed of direciing

respondents i¢ pass appropnate orders in irug letier and spirit within a pericg of
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six weexs from ithe date of receipt of

{Shanker Raju)
Memberid}
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3y of this order. Notices are

(V. K. wajotra;
Vice-Chairman{A:
(+.8. 05—



